=1 e g T ariior ey e IS # AT g Wi e & forg o 4 amde @,
a1 URIe e | geh bes Tiel & oIy SATqH IR0 F Hreare el 8iR TRT Jarai
DI ST G I GAT TG BT AT TEATAT ST F |

Demand to grant fellowships to muslim students on par with
S.C./S.T. under Rajiv Gandhi Fellowship Scheme

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, in the recent observations and
recommendations of the Justice Rajender Sachar Committee, it is mentioned that Muslims are
educationally, socially and economically backward. Most of the Muslim youngsters are not able to
continue their studies in all fronts, that is, school, higher and technical education, particularly in
higher education due to financial problems. In view of the above facts, | request you to provide
financial assistance to Muslims who are pursuing higher studies in Post Graduation for M.Phil.,
Ph.D., M.Tech., etc., through UGC/CSIR.

It is to be noted that recently the Government of India has started a new fellowship through UGC
to SCs/STs under the head of Rajiv Gandhi Fellowship for SC/ST students without appearing in
UGC/CSIR National Eligibility Test. On the same grounds and same guidelines, | request that the
Government should initiate steps to provide fellowships in the present Budget to Muslims to provide

equal opportunities to poor Muslims for continuing their higher education.

| also request and suggest that this fellowship should be named after the first Education Minister
and founder of the University Grants Commission, Maulana Abul Kalam Azad. This will be

appreciated by the Muslims throughout the country.

| request the Government to initiate action to implement this fellowship from this academic year

itself.

Demand to simplify the process of issuing loans to the micro, small and medium enterprises in

the country

SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | would like to bring to the notice of the
Government the declining situation of micro, small and medium enterprises sector and request for
providing special package simplifying the procedures for the issue of loans to micro small and
medium enterprises as a step for boosting this sector. MSME sector has made a significant
contribution to industrial production and is vital to the country's economy. Over 300 million people
are getting employment directly or indirectly in 12.8 million MSMEs in the country. It accounts for
about 39 per cent of manufacturing output, 33 per cent of exports, and 6 per cent of the GDP. This
sector has been affected by the economic meltdown. The global financial situation continues to
remain uncertain and resultantly this sector is also facing a build up of a large inventory and delayed
payments. The nationalised banks and State financial institutions do not consider giving loans to the
MSE sector under the Credit Guarantee Fund Trust Loan Scheme, which is free from collateral

security for loans up to Rs. One crore. The GDP contribution of MSME sector is equivalent to
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agriculture whereas this sector receives lesser importance comparatively. Therefore, | request the
Government to view the contribution of MSMEs to the country's GDP equivalent to agriculture and
take necessary steps to ease the procedures for the issue of loan for this sector. Also, the
Government should instruct those nationalised banks and financial institutions to provide loan up to
one crore of rupees without collateral security under Credit Guarantee Fund. Trust Loan to save this

Sector from the meltdown impact. Thank you, Sir.

SHRI S.S, AHLUWALIA (Jharkhand): Sir, while associating myself with this Special Mention, |
would like to add only one line. Sir, it is not only the term loan but for working capital also. In the
absence of working capital loan, the term loan goes sick. Please ensure that people under this

category also get working capital loan. Thank you.

Delay in Completion of the Commonwealth Games Project

ft S/ geTe AREY T @IRES) : T8I9T, ¥ SUd q1eud W GRGR B 4 ook § 7T
AT 3 14 IFLER, 2010 BT B AT HIATICRS I/ P TR BT BAT ATSd Gl e b AT
H 33 A1 A Al B BT T q41 8, Al A TP WA AT I TP IR 81 8¢ & faf=
RS BT BRI T e I 98 WY °d 81 81 BRI TR BT RATY 6 Fiererd A <R 50
aficreTd e 2, i1 984 81 e #1 fIwy 81 999 9 991 819 % SRl o9t st A gt veifat
Sas! # B PR B ¢ fai 12 Jors Bl fawell A1 &1 Il @81 31R 13 TS B SR ST WA
R iR 4 GEeH T SHHT ISTER0 2

7RI, U {2t 3 7 ga WIS BIaR Hrdel Wal @t IR H gY e 9 9% oMd
T IR fp 81 TITRAT & foIT TRBR =1 AT TSR BRIS BT &6 IoIC Pl TTHY IS BOIR PRIS
TIY AR 331 21 9 1 HH 7 B9 & 918 WY MR <91 1 IRTSST 9§ I 59 Agcardhial Wl WareT
PI Eeh A R foran T2 § WRPR A A BRAT § 6 W Ao B GaiRaAT H ferg a1 ga,
9% forg & o ReR 22 3 g8 off 7 avan § 5 <1 o0t ofiret 9g & forg svfaeaeer @elt
DI AAIRET H 3R ST TS Y, I HE HIE FHH I TS T, A1 S g1 fHAT 51w

YE HHTIRS I HRT b AT-TH I ST 3T 81 IR 99 F $D! (AR 9 Rl 8, SAD
Frac(E W I8 379 FgiRT e B U 4 3+ B1o! UIo 81 I8 Wl & BRI &I Iy B Rrireran &1
Sertan 81 59 ol RaT 9 T2 71 T €, R T We ol gofe a9 fham T o, 39! |1-a1
IR ST T 1 I IR U TR HRIS H A3 TR RIS 0 UG TS 8 T PR HIATIe
R BRI AT AT EN? S RART Tt <& 8, I q1 Wb TR M © b g9 e g% AT
HUIT Bfedr S FR I8 &, Y IR-IR GHeAT IAT SH-A1e B &R 81 X8 51 $qP! SIaaas!
IR BT SY FAT 3HS BIEAT BHEBIS BT AT TG BT AT, (B TAT BT B dTdll DI &S 17
REd

MR. DEPUTY CHAIRMAN: The House stands adjourned till 11.00 a.m. on Thursday, the 16th
July, 2009.

The House then adjourned at nineteen minutes past seven of the clock,

till eleven of the clock on Thursday, the 16th July, 2009.
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